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Correspondence CODrses for Under-
graduate Students 

7644. DR. SUSHILA NAY AR : 
SHRI MUHAMMAD SHERIFF: 
SHRI K. LOKKAPPA : 
SHRI A. SREEDHARAN: 

Will the Minister of EDUCATION AND 
YOUTH SERVICES be pleased to state: 

(a) whether there is any proposal 
under consideration of Government to start 
correspondence courses to enable students 
to appear privately for under-graduate 
Courses; 

(b) if so, the names of the Universi-
ties where such Courses will be started; 
and 

(c) the details of the scheme? 

THE MINISTER OF EDUCATION AND 
YOUTH SERVICES (DR. V.K.R.V. RAO) : 
(a) to (c). The Universities of Delhi. 
Punjab and Rajasthan have already started 
correspondence courses. The details of 
the courses introduced in these Universities 
are given in the statement laid on the Table 
of the House. [Placed in Library. See 
No. LT-899/69l. 

There are at present no proposal s to 
start such courses in other universities. 

Need for Educational Planning 
7645. SHRI D. C. SHARMA: 

SHRI BENI SHANKER 
SHARMA: 
SHRI RANJIT SINGH: 
SHRI HARDAYAL DEVOUN : 
SHRI BALRAJ MADHOK : 

Will the Minister of EDUCATION AND 
YOUTH S5R.VICES be pleased to state: 
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(a) whether the Deputy Chairman of 
the Planning Commission stressed the need 
for educational planning in a developing 
economy while delivering the valedictory 
address of the Ninth Training Course for 
Educational Planners and Administrators at 
the Asian Institute of Education, Educational 
Planning and Administration in New Delhi 
on tbe 29th January, 1969 ; 

(b) whether this aspect has been exa-
mined; and 

(c) if so, witb what results and the 
steps proposed to be taken in the matter? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICESC DR. V .. K. R. 
V. RAO) : (a) The Deputy Chainnan, Plan-
ning Commission, made the following 
observation on the significance of Plann-
ing: 

"The constraint of resources is a stark 
continuing fact of the situation in all 
developing countries. And in a sense, 
planning acquires importance because of 
tbe constraint of resources. It is because 
of the constraint of rescurces that you have 
to give careful thought in relation to the 
directions in "bich you wiIJ use the resour-
ces and in relation to the extent to which 
in each direction you will use the resour-
ces." 

Since the planning process covers all 
sectors of the . country's development, 
including education, these remarks apply 
to educational planning as well. 

(b) and (c). Government agrees with 
this view; and that is why the technique of 
planned development has been adopted by 
Government since 1951-52. 
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SImplification of Trial-Laws 

7647. SHRI JYOTIRMOY BASU: 
Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether the Chief Justice of the 
Calcutta High Court has, in a m:ent press 
interview, stressed the need for simplifica-
tion of laws which regulate the procedure 
for trial ; and 

(b) if so, whether Government are 
contemplating to take necessary steps in tbis 
regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI VIDYA CHARAN SHUKLA) : (a) 
Government bave seen some press reports 
regarding tbis. 

(b) Tbe Law Commission is currently 
engaged on the revision of Criminal 
Procedure Code, wbicb regu!ates the proce-
dure for trial of criminal offences. 

Tnmsfer of Municipal Corporatloa 
Schools to DeIhl Admlnstratloa 

7648. SHRI B. K. DASCHOWDHURY: 
SHRI MUHAMMAD SHERIFF : 
SHRI V. NARASIMHA RAO: 




